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of Netaji (Resn)’

MR. SPEAKER: At item No. 27

Affairs, Shri Raghu Ramaiah moved
the motion that rule 26 of the Rules
of Procedure be suspended. Then,
points of order were raised that so
fay it has always been suspended by
a consensus which I upheld, Sa, this
will go on, After that, it will be
seen what comes.

SHRI K. RAGHU RAMAIAR:
Sitting beyond 6 O'Clock also re-
quires a consensus. We will not
allow..,. (Interruptions).

1523 hrs.

RESOLUTION RE: REPORT OF
COMMISSION OF INQUIRY INTO
DISAPPEARANCE OF 'NETAJI
SUBHAS CHANDRA BOSE—Contd.

MR. SPEAKER: The House will
now take up Resolution regerding
Report of Commission of Inquiry
into disappearance of Netaji Subhas
Chandra Bose. Shri Samar Guha

SHRI SAMAR GUHA (Contai):
Sir, I am raising on this day a very
solgmn subject, a very sacred sub-
ject, a very delicate subject, a very
sensitive subject, which involves
the honour of the revoluntionary pil-
grims of Indie. The honour of Ne-
taji Subhag Chandra Bose, is the
honour of the whole of the nation
and the Indian people are the trustecs
of that honour.

Before I ¢nter into the main theme
of my motion, I ask the Hon'ble
Members of this House, including the
Prime Mnister, ‘whether Nctajt
Subhas Chendra Bose could have
plaved the role of a puppet of the
Axig power or could have sabected
himself to playing the role of a
puppet nr 8 quisling of those powers.
Do any of you in this House beliewe
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indicated. As a Member of ‘he
House. I have given a ~yclo-siyled
note on what Mr. Khosla has written,
I think the House has got it, but I
only want to read out first a few
portions.

Mr. Khosla says on page 7:

“He (Netaji) also realised that
despite the outward respect and
honour with which the
treated him, he} was leoked upon
83 a puppet, a tool which mould be
discarded ang ignored, when deem-
ed no longer useful ..."

On page 47 he says:

“ , Japanese had, towards the
end of the war, shown scant respect
or regard for him. From the be-
ginning they had wanted him as
their tool, a pawn in their hands,
who could be made to move in
compliance with thewr plans and
wishes

On pages 124 & 125 he writes:

“The Japanese, however, looked
upon him not as an equal ally, but
as a person whom they could use
for their own ends”.

And ogain; on the same page he
wrote:

“All the evidence poinis to the
fact that the Japanese peither had
complete confidence in Bose's ability
to lead a large army and secur
victories over the Allied Forces, nor



77 of Inquiry into di
LT o Netafi' (Resn.)
' did they fully trust him".

. #ir, what were the terms of refer-
ence of the Commission? The terms

of reference of the Commission were

" that the “Commisgion shall enquire
-into the facts and circumstances relat~
ing to the disappearance of Netajl
Bubhas Chandra Bose in 1845 and sub-
sequent developments connected there-
with, and to make its report to the
Central Government.”

Nowhere was Mr. Khosla given
power . to make an assessment of the
role of Netaji, nor was he empowered
by the Government to make any
derogatory remarks or wmake any
assessment of the role that was played
by the Azad Hind Revolution. Going
beyond the jurisdiction of the terms of
reference, he has made many deroga-
tory remarks about Netaji Subhash
Chandra Bose. If it goes out to the
people—the people have not yet seen
this report of the Khosla Commission
—I do not know what will happen to
this decrepit ICS of the Brifish days.

Netaji visualised that such kind of
accusation would be made against him,
and when Cripps visited India. he
made a broadcast from Berlin in which
he said:

“I am not an apologist of the Tri-
partite Powers and I need no cre-
dential when I speak to my own
mn _I|-

Then agaln he has said over Azad
Hind Redio from Singapore in 1943:

. "1 am not interested about what
is happening in Kamachkatka or
Timbaktu. My concern is. what is
~ happening inside India *and along
" her borders.”

All of you are calling Mahatma
Garidhi ag the Father of our Nation, It
wxas Netaji Subhash Chandra Bose who

first * addressed Mahatmail as the

~ Father of our Nation, and you have

~all accepted that. In that historic
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 speech he visualised that many pedple
‘might try to depict him as a quisling

ar & puppet of Japan. Visualising that -
in advance this is what he said over
Azad Hind Radio to Mahatmaji:

“Mahatmaji, I can assure you that,
before I finally decided to set out
on this hazardous mission. I spent
days, weeks and months in carefully
considering the pros and cons of
the case. After baving served the
people so long to the best of my
ability, T would have no desire to be
a traitor or to give any one justifica.
tion for calling me a traitor.”

—

15.33 hrs,

IMR. DzpuTy-SrEAKER in the Chair)
Then he said:

“There rémains but one question
for me to answer with regard to the
Axis Powers. Can it be possible that
I have been decelved by them? I be-
lieve it will be universally admitted
that the cleverest and the most cun.
ning  politiclans are o be found
amongst Britishers. One who has
worked with and fought British
politicians all his life, cannot be
deceived by any other politicians in
the world. If British politicians
have failed to coax or coerce me,
no other politician can succeeq in
doing so. And if the British Gov.
ernment, at whose hands I have
suffered long imprisonment, persecu.
tion and physleal assault, has been
unable to demoralize me, no other
power can hope to do so.

“I have never done anything which
could compromise in the least, either
the honour or the self-respect or the
nterests of my country. '

“Mahatmaji, you know better than :
anybody else how deeply suspiclous
the Indian people are of mere pro-

© mises. . I would be the last man te’
be influenced by Japan if her decla-
ration of policy had been inere pro.
mises, e

. .

e i e
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“Once our enemies are expelled
from Intha, and peace and order 1s
established, the mission of the Pro-
vistona! Government will be over
The only reward that we desire for
our efforts, lon our suftering and
for our sacrifice ls the freedom of
our motherland There are many
among us who would Like to retire
fiom the political field, once India
iy free.

“Nobody would be more happy
than ourselves, if by chance our
countrymen at home should suc-
ceed In Iiberating themselves through
their own eftori, or 1f Ly any chance,
the British Goveinmeni accepts yoar
‘Quit India’ Resolutron and guies
effect to 1t

‘Troops of the Azad Hind Fauz
are now fighting bravely on the soul
of India, and 1n spile of all difficulty
and hardship, they are pushing for
ward s'owly but steadily This
armed struggle will go on, until the
last Britisher 15 thrown out of India
and untl our Tr-Culowm National
Flag proudly floats over the Viceroy s
House 1n New Delhi

swFather of gur Nation' In this holy
war fo, Indwa’s lberation, we ask
for vour blossings and good wishes’

‘What more do you want, Sur? He
visualised 1t ond il was Mahatmaj,
tne Father of the Nation whom he
made witness tor the juture And Mr
Khosla wants to demgrate Netan as
a traitor But Khosla calls hm a
traitor It 15 the nerverted imagmna
tion of Khosla that he cally Net:) 4s
puppet and quisling

Now [ want to quote a few remarks
that have been made about Netml "y
Mpehattngjy and other great soms of
India. Mahatmay said

' “The hypnotism of INA has cast

2 spell on us Netai's name (>
His paterotism s second to
none (I use the present tenze in-
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tentionally). His bravery shines
through all gctions.”

Again he says:

“Everyone of Netan's followers
who saw me on their return to lndia
had said to me without exception
that Netajl’s mnfluence acted ltke a
charm on them and they had acted
under um with the single aim of
achieving Indian freedom.

And this man, Khosla, doubts that
he acled as a puppet or gquishng of
Japan or Germany

Now thi, 1, what Dr Radhaknshnan
says

‘His fearless coarage, s reckless
abandon, h.s suffering and sacrifice
have become a part of the legendarv
story of Indwa's struggle for freedom
Futuie generations w:ll t1ead ihe
amazing story ot hi, Lie with pride
and reverence and salute him as one
of the great lheroes who heraldel
India - dawn

Now about Pandit Nehru Ener
Pandit Nehru had somg doubts After
coming out of Ahmednagar Jail, Pandit
Nehru sad, some  intormat on had
tticlled to me in jail aboutl Netap 1 had
no clear 1dea then but I have 1 «legr
idea now that Netals and INA were
fighting for Indias hheration He &
und I quote

“I had no doubl in my mund even
then of the truth that men and wo
men under Subhas Babu had done
80 because of the possionate desire
to serve the cause of India’s fiee-
dom"”  Agamn, it 15 Pandit Nelru
who, duting the trml of INA sad

“That the imal dramatised the
contest England versus India, it be.
came a reality and not merely =
quetion of law but & rather trial
of strengtht between the will of the
Ind'an people and will of those who
held power 1n Indfa.”
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“Subhas Babu was one of the
greatest patriots and revolutionary
leaders ever born. He dusplayed re
markahle qualities of leadership and
orgamization and for these he has
been apprepriately given by the en.
tire nation, the distinguished title of
Netaji, His memory will never fade
and his name will ever remain en-
ghrined in letters of gold in the
history of Indian freedom ™

Now lock at what Dr Pattabhi
Scetarameya said He was the man,
who was defeated by Netajl at the
fime of contest at Tripura Congress
What a great soul Dr BSeetaramaya
was' [n what esteem did he hold Netan
and euloguise lum I quote what he
and

“Subhas was still a phantom and
his name was still a sound when the
Tndian aimies under his leadership
and command wnvaded Imphal 0l
the eastern boundary of Mampur

But Lime solied all problems <nd
riddles and resolved all doubts and
difficulties ‘1he return ot the INA
the sen-ational trials that it lea to,
the wide advertisement that iollow
ed 1n their tram, brought to light the
hidden facts of this great adveniure
n modern history and revealed the
rea]l man mn the mystic, the brave
soldier 1n the ¢ vihan, the genuine
revolutionary in the administrator
That Subhos's colleagues id .ot
ghare s prneiples and policies
could not detract for the glory of his
adventure

" No foreigner may be trusted
t0 emancipate one subject country
except 1o enslave it himself in turn
Yet, the fact remalns that the at.
tempt unprecedented in character,
colossal 1n magnitude and stuoend-
ous 1n achievement must be assesged
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al ils nnate worth witheut being
discounted either by the nights and

wrongs ot by the facts of il. succesa
or faduee®

Then he sad:

*Subhas Bose hos proved 1o the
world that Hinduslan 1, still a land
of valom and prowess, that the
Indian has 1n hum that sense of na-
tional honeur for the preservation
and perpetuation of which hig iore-
tathers had shed their jed blood
Subhas may be alive o1 dead 1n body,
bul his spirit and his  npame wnll
endure long ye for ever iu history
in common wiih the names of Alex
andet Damnus, of Cacsar and Haum.
bal of Crzenkhis Khan and Tiumur
lane of Havold the lis! of 1he
Barons and Willlam, the Conqueror
of Cromwell and Guy Fawkes, of
Karger aid Hitler™

What did Lal Bahadur Shasti
or any other great leader of gur say
of SuLhas® Tie Prme Winister of
India weni to Calcuita 1o unveil the
statue ol Netan I guole

What tremendous  organisat on,
whal orgamzing aibt, or what
tumpelence or ¢xue'lance Netan had
It will he difficult to find another
lesder who could single handed ard
solelv on his and on bhis own
strength  buwld up such « glgant ¢
oiganizélion I do not know ot any
parallel to the sacrifice and self-
abnegation that Netaj: made, the
weat rigk he was taking in gomng
nut of tie country There was no
thought of s own self 1n his being.
He dul mot care about hin own lie.
Natwonal revolution his countcy s
treedom were his goal and from
whenever he went his message cun-
tinued to recch us Hig broadcasts
came through to us His dedycated
life brought forth a new light and
a new power to this country, When
the INA trials were going on here,
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such a revolutionary situation was
created 1n the country that It 1s im-
possible to stem its overwhelming
tide The entire country accepted
Netaj: ag its leader, the greatest
revolutionary leader of our country
To this day, we accept Netaj as our
greatest leader, as a great leader,
as a revolutionary he is an example
to us, he 15 a beacon light '

These are the homages angd eulogies
8ir, there have been many great sons
of India I do not know if there was
anybody 1n the pre.Partition days or
even after Partition, who dared to call
Netayl a puppet or a quisling or he
was subjected to play the role of a
tool or & pawn of Japan® I do not
know But this man Mr Khosla, going
beyond the jurisdiction of the terms
of reference, made all such kinds of
remarks .

Now let me quote what the Germans
themselves have smud Now I quote
one German author A German author
of WNetaji's biography  Alexander
Worth, described how the Germans 1n
the higher echelons of the officers
knew hig faculities He wrote

“Netajl's German friends came to
know very soon that Bose would
never submut to the whims and bad
manners of the highly placed leaders
of the Naxzi Party because it was
clearly not mn his nature to rapitul
ate to oeople for whom he had no
respect "

During the first mecting with Hitle:
the first pont Netaji raised was this
Netefi told Hitler categoricallv that
the derogatorv remarks that Hitler had
mede in s book Memn Kampf about
India *hould be expunged in the next
edikion Then Hitler tried to infilct
a haranguing speech but Neton got
verv impatient and told hi- inte1ore-
ter—~What does he <av? T nuote

I have been in politics all my Ife
and thet I do not need advice from
anyone™

That gentleman who ;3 living still
savs that he was trembling like any-
thing In those days nohody dared to
say anything to Hitler 1 his very face,
that he did not want to hear the
haranguing speech of the Furhrer of
the Germans. Then I guote anather
communist author, Reimund Schubel
in his book Tiger and Schakel who
wrote

“Bose did not act out of oppor.
tunist He viewed the Naz ideology
sceptically and was no stooge of
Hitler or Mussolim Bose beheved in
functioning in accordance with
political realism”

But Mr Khosla has described Netajl
& puppet

I also remind you I have got in
mind the Soviet Indologist In Ius
latest book he has said

“Netay played the role of a great
nationalist revolutionary”

I shall draw attention also to an-
other author I have not brought the
paperc I remember 1t very well
When Germany declared war against
Russia, Netap told the Foreign Minister
Mr Ribbontrop categorically thal the
attack on the Russians the Indian
people would consider as an imperi-
allst war Netaii left instruchion in
Germany that none will fight in the
eastern front they will fight against
the British and nobody else in the
western  fromt For that remson,
hundreds of Azad Hind Fauz were shot
at hecausa they refused to fight against
the Ruselans in the Eastern front
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Mrg. Tojo. She tolg Dr. Radha Binod
I quote:

“After the first meeting with Bose,
my busband told me that be not
only met the greatest Indian leader
vul the greatest revolutionary he
had ever known)"

The warlime Foreign Mumster of
Japan has wniten a book 1n which
he has admitied thal Netap was the
grentest Amatic hero of hus age Shri
Khosla quoted the book amply but he
hag not quoted what thev had told
about our Netay or waal they had
wiitten aboul Netap I just guote
irom thig book, called the books of
Iayashiua Hayashida wrote that m
the course of a meeting in Saigon in
1943 between Gen Toju, the Pr'mo
Minister of Japan and Gen. Terauch
who was the Commander of the whole,
South eas! Asia an assessment about
Netuyn was made by both of them and
according to the authors, I quote

“They spared no wordg in prais.
g Netaji's dynamic capabilities and
described with  awe the Indian
‘eader's  ummpeachable  personal
hfe ' It was stated by one Colonel
15 follows —

“This Indian leader llves 24 hours
nf every day only mn completely chs-
interested dedicatinm to the cause
of his couniry's emancipation”. He
15 stoleism itself and has not shown
any interest in the common pleasures
of fe.”

Tojo nodded approvingly and com-
mented: “T am glad that my judgment
was correct. When I met him for the
first time in Tokyo, I felt I was look-
ing at a man of really great judgment.
Terauchi brought up the pending izzue
of provisiona] government, Personally,
1 am now inclined to support it. What
do you think?"

of Inquiry into
of Netaji (Rugh

Tojo repled at once. I am for ft
now"',

Another incident as mentloned by this
author Hayashida 1s this. 1 quote.

“When Netaj: met at Nanking in
1843, Wang Chang Wei, the Head of
the Cinese Governmeni recogmsed
by Japan, according to the same
authors, Wang expressed wondur at
Netan’s bving lhke « saint without
ever caimng for the common plea-
sutes of bfe Neiaj: only smuled
but did not ruply Netaj's puritanic
bhie conlinued to amaze other na-
tional leader, and Japanese military
officers. That was one other reason
why he was respected without reser.
valion by tnose who knew m."”

Major 1akahashi, Japanese spy was
appointed by Japanese Governmeni to
see how Netap behaved and what he
wag doing. This 18 the report that
that man sent to the Japanese Gowv-
ernment I quote;

*Tne Ingliap leader appeared to
me to be a superman During three
weeks of inspechion tour, he had to
replace three aides-de-camp, They
were all overcome with exhaustion,
Netnjr worked 24 hours a day with-
out rest, meeting local Indian
and inspecting troops and facilities.
No normsl person could share his
workload.”

Then Gen. Fuzoyare who was also as-
sociated w.th the Imphal offensive has
sad

“As leader of the Army, Bose be-
came the foundaflon of spiritual
streogth and was the plvot of the
INA organisation”.
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He goes on him  with

comparing
Vivekananda. Now, I will quote what
Gen. Kawala bas said:

“Chandra Bose was a great revo.
lutionary but the greatness of leader.
ship is largely due to his bnlliance
s a military leader, as an organiser
and inspirer of a revolutionary army
as an acule ‘strategist, as a planner
of military operations, as one whose

innovator of electrifying orders of
the day for his Army and for all
other gallant traits of his person-
ality, any natlon will feel extreme-
ly proud of & leader like Chandra
Bmllﬂ

I ecan guote many Japanese and
others, Dr. Ba Maw of Burma, Dr.
Josef Laurel, Dr, Sharier of Indonesia,
Dr. Hatta of Indonesia and a number
of persons, whom 1 personally met.
Now I do not want to quote all of
them. I shall tell you what Dr. Hatta
told me about Netaji when he met him
in the Coprosperity Conference when
Netaji refused to be a regular dele-
gate; Netaji said, until India was free,
1 will nol be a delegate to the Con.

inquiry: inty Heappesmines
-of Nelafi (Regn,)

ef

of the inass of the people. It
case of an Asiatic aation de.
an  Asiatic consciousness
acting as the spear-head of an
tic revolution.” .

1 not quote the remazks that
were given to me by other leaders Uke -
Soekarno but I will only quote one -
remark of Dr. Josef Laurel who s
known as the father of the Philippines,
When I went to see him he was so
much over-whelmed, he told so many
things about him. When I was coming
out he said something wonderful, Re
meémber he was known as one of the
elder statesmen of the world; he has
attended the League of Nations in
Geneva. He knew almost all the world
leaders of those deys. What he says,
1 quote:

“Of all the leaders I have ever
met Chandra Bose was the greatest.”

Buch a great statesman says that of
all the statesmen of the world he ever
knew, Chandra Bose was the gremtest

But this man, Mr, Khosla, this IC8
of the British days, tried lo sully the
effulgent image of that greair revolu-
tionery pilgrim. That too from
where? I ask the hon. Minister. I
have brought these fourteen volumes,
all these fourteen volumes of evi-
dence, 17 volumes all these documents,
17 volumes of the proceedingg of the
Netaji Enquiry Commission Could
tbere be anywhere any instance where
pay witness either Japanese or Indian
or Malaysian or Thai or Formosan,
any witness stated anywhere that
Netafi acted as a puppet, Netaji acted
as a quisling and that he allowed him-
self to be used as a pawn or a ool in
the hands of Japan® Where is itt I

& Eﬁé



namber of a three dinision ermy? At
least, 50,000, leaving aside auxibacy,
leaving aside Bal Sena, leaving aside
Jansi Bahm and leaving aside other
It hag been gaid by Bri-
tish authors that 80,000 armed forces
had been raised by Netaji But, this
man has gaid that Netaji’s army had
only 3,000 men. This is only to deni-
grate the great role of Netai:, just only
1o belittle him that he had made no
eontribution to the Indian freedom
movement

Su, Netaji, while he was retresting,
made his  prophetic broadeast that
Japan's defeat was not the defeat of
our INA, that Japan's defeat was not
the defeal of the Azad-Hind Revolu-
tion He refused to accept the defeal
of Japan as the defeat of the INA,
even when Japan surrendered When
he was retreating, it was the slupidity
of one Japanese solidier. Netaji asked
him- ‘Kohima.Dimapur road, keep 1t
oren they will escape’. Now at the
time of the INA trial, Bhulabhai Desai
said that if Imphal was encircled, for
three months, if ¥mphal fell, the whole
of India would have been over-run "y
the INA. These gre not my by words,
but, by going through the documents.
he hay eaid this.

It was the stupldity of eme Japauese
Geperal, Mutaguchy, who was In-
charge of that front, The understand-
ing wag that ss soon as Imphal would
fall, the whole political end military
admioisfration snd alj respensihility
woulg vest with Netajl and not a single
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Japanese soldier would advange alter
Iniphal General Kawabe bhas in his
book mentioned this categorically
betause he wanted to got all the
50,00¢ British soldiers and all arms
angd ammunition. The premature mon-
soon and lack of air supply, turned
against the fate of INA theie., When
INA were retreating, Fujiwara and
Kawabe said about Netaji ‘We are
surprised; what is thie man do.ogt 1Is
he 4 mad man? He 15 going against
all canong of war. He is sending
botchies gtter batches to the fore{ront
when the Japanese soldiergs are re-
treating, he 1s sending his men tc be
killedq and massacred’ That genetal
did not understand, the professional
general did not understupnd he
technique, the strategy nnd the prinei-
ple of a revolutionary because Netajt
wanted to create 3 saga of marlyr-
dom for the future, What did he say
in this broadcast? I quote:

“The time is not far off when our
cnemues will reahise that though
ihey have succeedeg in overthrow-
mg Germony, they have ndirectly
helped to bring into the arena of
European politics another power—
Soviet Russla—that may prove to
Le a greater menace to British and
American impenialism than Geérmany
was.”

Then he sald-

“We may not {ravel to Dslht via
Imphal, bui we shall get there 8l
r:ght”,

Then he sa:ud

“Thig is not rhetoric, nor is it pro*
pagenda. It is plain amd unvarmsh-
ed truth, and those who doubt lhe
truth of this statement have only
to walt and seg that the ways of
history like the ways of Providesce
are often mysterious. For the fuls
filment of our objective, it was
perhaps necessary that the British
Indlan Army ghould come to the
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border and seg the INA The Bn-
tish Indian Army have seen us with
thewr own eyes What 15 the result?
There 35 no longer any talk of &
puppet arny, a Japanese Indlan
Torce"—

In those days 1t was called JIF—
Jepanese Indian Force —

"Even enemy propaganda now
talks at least of INA'

In s last broadcast what did Neta-
h say?

MR DEPUTY-SPEAKER According
i tht normal praclice, the Mover
should il take more than haly an
hour You have exceeded it

SHR] SAMAR GUHA [ am finih-
i

What was his last proadcist? He
sa 1 1n his broadeast

‘ Comrades,

‘1 shall now close for the day,
but before I conclude I remind
you that a revolutionary 1s one
who beheves 1n the justice of
the cause and who believes that the
cause 1s bound to prevall m  the
long run He who gets depress2d
over iallure or setback 1+ not 8
revolutionary The motto of a revo-
luntionary 1 hope for the best,
but be prepared for the worst’ I am
confident that if we fight on f we
play our cards well in the intorna~
ficnal fiuld we shall win our free-
dom by the end of the war That
does not mean that if by any chance
we fa1] o do s0 we should be dis-
heartened or depressed Consequent-
ly if the worst happeng 3:d India
does not emerge an independent
State by the end of this war our
next plan should be postwar revo=
lution mside India India's inde-
pendence 1s a settled fact"

1 would remind you how prophetic
this has proved At the tume of the

Inquiry inty disappearance
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INA #wiel, what happened® There was
a revolutionary insurrection of raval
ratingg  What happened 1 the
Rrval Indian Air Force? What hap-
pened 1 Jubbalpur, Delhi and cother
areas® We know what even the Bri-
tish Indian Army was doing It 18
known to all of us

Many people do not know My
fiiera, a professor of Jadavpur Tni-
veraty has got his doctorate by writ-
ing this book Indian National Army
He got a few rare documents secret
letters of General Auchinleck that
were not known befare to the world
whv the British Government decided
to quit I wall not take much time
I wil! only quote a few w ~d< from
that book There was a note of Lt
Gen Tucker who was in commepnd 7
the Eastern section of ‘be Bntish
Indian Army to Auchinleck In tlat
ncie he sald

‘The INA affair 15 threatoring to
tumble dowpn the whole edifice of
tne Indian Army

In « secret letter to Attlee the
C-in C Gen Auchinleck gaid

I do not t{mink any sen o1 British
officer today knows what s the real
feellng among the Indian ranks re-
a9 cding INA"

Then he said

It the trial would have continu-
ed 1t would have led to chacs in the
country at large and probacly muti-
ny and dissension in the g1my cul-
minating 1n 1its disselution”

Ywu know what happened AS
soon as this secret letter reached
Atflee within tnree days a Cabinet
M sglon wag sent comsishng of Iord
Pethwic-Lawrence Crips ard Alex-
ender When the Indian Independence
Bill wag being discussed m the House
of Commons, Churchil]l got angry snd
asked Mr Attlee “What happencd”
Why did you take the precipitous



8 nchumuh.anAn,xmwmumnqm 386
disappearance

of Inquiry into

decimon fo quit India?”  After a

puuse, Mr, Attlee replied:

“Because we were sitting at the
fop oL a velcano”. Who created the
wolcapo? I ask Mr. Khosla, that
xaan—] do not know what to call him-—
that man of pernerse putlook sawd thut
the whole revolution endeq in failure:
It wag Netaji who created that voleano
and that volcanp started erupung,
belching out firg and it engulfe¢ the
whole country. The Britishers ployed
a trick with our leaders and came
with & plan, with a comprorure and
partition.

1 sball now conclude by quating
what Hugn Toy, the British author of
‘Bpring Tiger'—he had nothing written
much gabout him, but what he had
written about him, T woulg say-—
ssig this about Nelaji:

“By the magnitude of this concep-
tion, by the example 4t his magnetic
and burning zeal, his tepacity and
personal foree, Ly the traditios he
lefl of sacmficlal patriotism, must
be measured the stalure of Subhash
Chendra Bose, His olace ir Indian
history, canmot be denied. Ap idol
of the masseg in Bemg. !, iz y.utb-
fn] daring, his panache, his rockless
courage caught the ymrgiration of
Irdia e gave much t. hiy eountry
Even alter the ruion of all he built
suméthing of Subhash Chendra Bose
renwwing. Mag he lived {; see the
Repuhlic of India, he would arsured-
Iy have given much imore”

I wlt now finish by making a refe-
rence to only one other British author.
Michael Edwards, from hiz book
“The Last years of British India"
wha says about Netaji.

“Only one outstanding personality
tcck @ different and  viclent path
and in a sense India owes more to
him than to any other man".

He was making & reference to Gandm
Nehru and Patel ang then he made
48 1B—13
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the above remark with reference t>
%tl::.rlh Chandra Bnose. He says

“Only one major Congress leader
Sukhash Chandra Hose wag &
Krhatriya...... Subhash tock a typl
cally Kshatriya course by attempling
o overthrow the Bntish power by
violence.”

Sir, I have {inished my speech.
Mahatma Gandhi roused the Indlan
people o rebel against the Brilish
Imeperialism In a peaceful woy. Bur
something was yet left to be done:
tha loyalty of the Indian Army, I
was Netajl Subhash Chandra Bose; 18
was the saga of martyrdom of the
INA, it was the blood of these martyrs
from Peshawar to Chittagong that
krocked out the loyalty of the Britisn
Indiay army to the British Crown.
When there was a naval mutiny, whet
theie was the muting of the Royal
Indian Alr Force, when the Army in
Jabaipur and Delhi undertook a strike
that was g red letter day for the Brl-
{ish rulers, The loyalty of the Indian
ainv wag completely knocked out. IF
was the contribution of both these
two great leaders, Gandblji and Neta-
3 historie leaders, who played & decl-
sive tole in ihe emancipaiion ol our
nal.on

Sir, T am concluding, This is not 2
eontioversial regolution, 1 have only
suid that before this report is publish-
ed cnd pul in arculation, all these
dereyatory remarks should be expung-
eil. 1 helleve the consclence of the
ratior is not dead. We are the cus-
tedians of the consclence, wo are ihe
reflectors  of the consulemme of the
nstfor. T hope your hearl, your miod
and your conscience will consider this
humble submission that I have made.
The honour of Netoji is {he homour
of tho Nation and we are the trusiee
of that honour.

SHR] PRIYA RANJAN DAS MUNSI
(Caicutta-South); Sir, I should lke fo
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congrafulate Prof Samar Guha for
bringing forwarg this resolution which
reflects the will and consmence of the
people of this country, und not essen-
tuslly the political parties. 1 support
this Resolution, In pegard to certan
espential ideologies I ditfered with hum
but in regard to this Resolution, I am
supporiing it, Thigs Resolutlon will
make our history i{omorrow, New
generations will take birtn  decades
alter decades in our yreat soul and
they will remember the contnbution
of thelr forefalhers to the frecedom
movement. Our lata Prime Mimster
Pauditf Nehru and our late President
D¢, Radhakrishnan sald that Indig hed
everything except a good history of
lts own, Unless the history ol the
nation is made in a befiiting maner,
the coming generation will mislead the
natior: ond will be misleq themselves.
The history of this country 1s based
on the mnatlonal movement ang the
nation is not yet prepared and ready
for this, ag a result of which charges
and accussations have been made day
in and day out against this leader or
1hat leader who fought for the freedom
of this country. Sir, I sm glad that
this resolution hag been taken up for
discussion {oday bacause today is aus-
picicus day, Today is the birth day
of Tagore, You are aware that
Mahatma Gandhl named Tagore 88
Guru and Tagore named Gandhi as
Mshatma angd Tagore named Subhash
as Netajl. The great Netaji inspired
milifancy amongst the people for Aght-
ing the freedom movement,

Sir, I do not know on what basls
4nd frem what angle, the Government
of Indla was keen to appoint the En-
quiry Commission when it was not
satisfled. I would Hke to know why
and how Justice Khosla, an 1.C.8., who
perhaps did not fight for freedom of
oureountrynndnmeamtbthanﬂ-
tish was appointed as the Chalrman
of the Enquiry Commission, 1 would
request the Minister that In future
occarions, if guch an Bnquury is to be
held in Tegird to the great leaders

MAY 9, 1075
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Sir, in 1938 w met
it Caleutta, it was not only Mahatma
Gandhi, not only the Congress people,
but Subash Chandra Bose—when h2
was pot called Netajl then—who,
was asked to lead fhe WQuit Indls
Movement. It wag demandei that he
must be given full freedom to lead
this movement. But he through that
il would be difficult to asked the
British to quit Indla. So a policy re-
golution was passed in Calcutta In
1938 when Subash Chandra Boge
become the Congress Preaident of the
Congress Party., Under his leader-
ship Pandit Nehru had agresd to act
as the Chairman of the Planning
Commisgion Sir, you woull remem=
ber that the only desire of Subash
Chardra Bosc was thai In this country
people from  Kashmir (o Cape
Comarip should join together in the
Quit India Movement, It was after a
lapse of one year. Quii India Move-
men® started, that is on §th August
when Subash  Chandra Bose already
left India in 1041, If he were here,
he would have led the Quit Indie
Movement on 9th August 1942 Now-
sdays I have been seeing in mauy
newspapers that some people Lave
started disputing the character of
Subssh Chandra Bose from varlous
angles Somebody says he was &
stooge, somebody says hewas quisling.
Somebody says, he was jeslous and
ambitious. You know what the newe-
India gid the moment
Netajs left India. The owners of those
newspapers of those deys, who tried
to help the RBritish to get Netafl
caught red-handed, who conspired
with the British to arrest him

i

eount~
ry, heading this nation in various
capacities! I do
them, Those police officlals who
pired with the British to armest
and the revolutionaries have been
warded and their tradifions ire

8
g
i

1
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‘My Country’. 1s it not a fact tha

oppression ig siopped, I am not gong
to take any assistance” e was a
ireedom fighter not for India alone but
for all thoge whg were dreaming for
freedom. But this great manp has been
accused in this report, not !n straight
termg but in an indirect way by saying
that he was nofhing but a puppet te-
cause the Japanege described him as
know who ag {he friend
and who 1s the enemy. But what s
the fun of Mr. Khosla presenting the
evidence as if a message came fo him
fiom God that he wag liked by the
Japanese in this way oy that way? It
is not proper. 1f anybody reads this
report, not only Prof. Guha but even
illiterate people of this country, who
have some feeling for the freedom
of this
the report but burn the

I
EEEE-% Eiifég?é
3!?;% ié 3 g
g EE g
4 ga E
sHSEERIRES

of Netaji (Resn.)

“He also realised that iespute the
ouw'nard Jespet and honour with
which the Japanese {reated him, he
wis looked wupon us o puppet, &
tool which could be discarded and
ignored, when deemed no longer
useful.’

Mr. Shahnawaz Khap 15 a member
of the Government, Can he deny that
Netajl loved hig colleagues like any-
thing, Whether it is Habibur Rehman
or shahnawaz Khan, everybody used
to say, “You are my bones; you are
my limbs". It iy a pity that Mr.
Khosla hag sald in the report that
Netajl trusted the Japanese to guch
an exlent that he could not trust his
own Cebinet colleagues, Can it be
true? Bhould this pe allowed to g0
on record in the pages of history?
These are the utterances of Mr.
Khosla who was appointed to enquire
into this episode. It is resily unfor-
tunale. Whether this resolution has
been brought by Prof, Guha or eny-
bodv else, the whole House should not
only condemn these things, but in the
word: of Tagore who said n Bengali

“Anaya jo kare,
Aar Anaya jp sahe.
Teba Ghrina Tare zeno,
Trino Sama Dahe”

“One who does injustice, one who
tolerates injustice, all the courses,
abuses, hatred and contempt should
burn him and destroy him into ames.”

At that time, Tagore wrota a book—
a drama called Tasher Desh—The
Land of the Playing Cards—which be
dedicated to Netajl and described him
as the symbol of the youth of this
country, as the gymbol of its freedom.
Zakir Husain saig on the anniversay
of the Azad Hind Fauj:

“Thef Azad Hind Government's
action in freedom's flag On
Indian soll in Andamans was
truly & symbolic precursor of whad
happensl when the Tricolour was
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hoisteqd atop Delhi'y Red Fort on the
15th of August 1947. All those who
jomed Netaji 1n ‘Delly Chalo’ move-
ment deserve our homage and grati-
tude for their part n bringlng near-
er the freedom to which w2 are
heirs today.”

Not only Zakir Hussam, Pandit Nehru
suld the same thing, so also Indira
Gandhy

Thig repori of Justice Khosla, in
which specific allegations have been
made, is a deliberate attempt to mis-
lead the people, not of the present
generation but of the future genera-
tion. So far as the present genera-
tion 15 concerned, so far as Shn Moh-
sm, Professor Guha or other people
are concerned, they would not be mus-
led because they know a bit rf the
freedom movement, But I am aliad
of i{he future generation, whg will read
thuis report from the lbranes, who
will view Nelayl from that sngle So,
n the interest of the natim, not .n
the interest of any particular group,
in the interest of the fuilure guidance
of the nation, these woiks should be
withdrawn and the controversial por-
tiong expunged from the report, and
the irue position made ayailabla to
the people and the political partics,
Otherwise hig  honour 18 ar stake
If the Government stick to the findings
on mere formahties and techmealities
of this being the report of the former
Judge you mav do it bnt the future
generation will not acrent it the com-
ing generation will not accent 1t will
bum {1, will not keep il even in the
recerd of memory

I would nol hke to give any fresh
arguments T believe thiy Gowvern-
ment, specially the Minister who 18
Dresent here will defimtely consider
this problem from the point of senti-
meni—T am sorry, I will not use the
term gentiment because Netaji 15 not
a wentiment. is not an emotlon, but a
reality, the God of Hindus and the
Khudda of Muslims, something wvery

Raport of Commx. of 33
Inquiry intp disappeavance
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near und dear to the Dacple of this
ecuntry

With these words, I support the
Resolution of Professor Samar Guha.

BHRI 8 P, BHATTACHARYYA
(Uluberia). Mr, Deputy-Speaker, I
support the Resolution moved by Pro-
fessor Samar Guha I fully accept the
spint of the Resolution, the national
sentiment of it OQur party may have
some political differences with Netajl,
but 1t 18 an undemable fact that be
was an outstanding national figure
in the period of our freedom struggle,
supported by the mass of our people.
So, bis name cannot be sullied or
darkened by these atterapts because it
1s wrilten in the pages of our history
mletter.o!whl

The Khosla Commission Report Is
going totally agamnst the feelings of
our country, of our people who fought
for freedom That 15 the mamn thing
which the Khosla Commitiee has total-
Ir faled to correctly present He
gothered some facts, he tonk some
evidence which 15 not properly asses-
=ed ang then come to hug doubtful con-
clusions  He has come lo draw scme
doubtful premises and he has tried o
give 1 definite conclusion, which 18
totally wrong For this reason I sug-
gest that the Government ghould total-
1y reject thuis Commission Report,
withdrawn the Report, and aiouse and
support the mnatonal feeling of the
pecple for Netajl to the highesi extent
possible That is the task which the
Government should do.

With these words, I support the
Resolution moveq by Professor Samar
Guha.
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SHRI B. R, SHUKLA (Bahraich):
Mr., Deputy-Speaker, Sir, the resolu-
tion ig very limited and to thig extent
that the report of Justice Khosla is
deprecatory and it has made slande-
rous remarks about the great patriot
Shri Subhas Chandra Bose gnd there-
fore those portions of the Report,
particularly, those appearing on pages
‘7, 80, and 31 should be expunged.
Bhri Khosla while appreciating the
great patriotic role of Netaji Subhas
Chendra Bose,is alleged to have flung
certain  odloug ang bitler remarks
against him. We have 1o remember
two things—firsily, we should go
through the report and find out whe-
_ther Mr. Khosla himself has made any
slanderous remarks or whether he has
during the course of enquiry made
certain references based on (he evi-
dence led before him,

Now, so far ag the attitude of Shri
W D, Khosla towards Netaji is con-
cerned, I would like to invite the
attention of the Members of this House
to page 9, paragraph 2.24 in which he
Bays:

“It will have been observed that
Netaji Subhas Chandra Bose has, in
these pages, been referred to simply

 ag Bose, This hag been done not in
the Interests of bravity or conveni-

' mmumhhtmﬁ
practice of dispensing with titles
huntﬂcmﬂmu when speaking of

greatness,  Just as

n:ﬂmo.boand:l.uneht_ed

Nehru in his - writings,
Mabatma Gandhi as Gandhi. Most
writers speak of Pandit Jawaharlal
Nehru as Nehru. Thede names con-
jure up a whole complex of ideas,
associations and historical events in
which the persons so named played
their respeclive roles, The gddition
of a prefix or a suffix does not add
to their importance or augment their
glory.”

Therefore, my respectful submission
before this House is that so far as the
expression of opinion about the great-
ness and the dignity of Shri Subhas
Chantira Bose is concerned, Shri
Khosla has not in any way ylelded in
his passlon and =zeal for the great
patriot to anybody else, Therefore,
it is mis-reading of the report that
Shri Khosla has gone out of his way
in making slandercus remarks on ocer-
tain pages of his report.

Then I invite your atiention to page
31, Shri Shah Nawaz Khan was one
of the trusted colleagues of Netaji who
himself conducted an enquiry hefore
this enquiry was entrusted to Shri
Khosla, Shri Shah Nawaz Khan him-
gel! appeared as a witness before ‘this
Commisslon of Enquiry presided over -
by Shr{ Khoela, lqumﬁmmnxh
para 158

" Imphal uuﬂndin was 8
hﬂm mﬂﬁlﬂlmtmnﬂu
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Khan had to say about the cause of
the failure:

Lasgtly, and with a clear cons-
clence, I can say that the Japancse
did not glve full ald and ossistance
'to the Arzad Hind Fauj during their
mssault on Imphal”

Then he goes on {o say:

“They had found out through
their lLipison cfficers that the INA
would not accept Japanese domi-
naticn in any way, that they would
fight Lhe Japanese in case they
attempted to replice the Brilish.”

Atter tne formation of INA under
thai grext patriol there was collabo-
ratlon between Japanese and the INA
and the end objeclive of these two
force; was to drive out the Britishers
from Iniwy Put there arcse suspicion
between the two forces, The Japanesc
after di.ving out the Britishers wanted
to oceupy the Indian soul and estabiish
their own regime in Indin Netaji
wanled to drive out the Brilishers,
liberat: the motherland and establish
full-fledged Indian Government on
Indian soil  Theiefore, the Japanese
became suspicious of the intentions
and objectives of the INA and there-
fore when Netaji wanteq that the
first drop of blood fo fall on the Indian
goll should be that af the soldiers of
A, the Jupanese forces did not want
that the credit should go for driving
out Britishers and llberating India
from the Britishers to INA personnel
but to the Japanese Army, In that
context on page 7 Shri Khosla has
made these observations to which an
exception has been taken by the mover
of the Resolution.

1 quote:

“He insisted that the IL.N.A. should
form the advance guard, and ‘the
firgt drop of blood to be ghed on
Indian soil should be that of a mem-
ber of the ILN.A' This was, how-
ever, the proposal of a visionary, of
a zealous but impractical patriot”
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One may agree or digagree. But, they
are not inherently slanderous. Then,
he goes on to say:

“He had only 3,000 trained soldiers
ready, and the strength of the
Japanese forcey in Burma was
2,30,000—~The Japanese who were
anxlous to secure a decisive victory
by deploying thelr most competent
men, did not relish the prospecrt of
a small hand of ILN.A. men, drawn
fiom the inglorlous rout of a de-

feated army,....”

Now. the task of a historlan is not
necessarlly the task or the duty of &
partisan patriot, He has to take things
on an objective basis. When' he Is
saymg that the Japancse did not want
tha{ the men should ke drawn from
an army which had some inglorious
past that does not mean that the
remarks or the observations are that
of Mr G, D. Khosla. He has put forth
how the Japanese looked upon the
INA men and in that context, he has
smd Sir, I am concluding. On page
30, Khosln has quoted certain portion
of evidence, He said:

It is on record that when the
Iniians in South-East Asia spoke of
the absuniee property of the Indians
they were fold ‘abseniec property
according to international law s
enemy property’, What properly do
you have here? You are all pup-
pets. You must acknowledge the
generosity of the Japanese in en-
trusling you with the management
of absentee property at all... As for
Indian prestige, that is secondary to
the execution of the Commander-
in-Chief's Orders, Puppets? What
is the harm in being puppets? You
should be proud to be puppets of the
Japanese”,

These are not the remarks, these are
not the observations of Mr. Khosla,
They are based on the evidence led
before him and if some odious
gatlons are incorporated in the
based on evidence, then, they do

i85



baged on his own personal assessment
or they are drawn from sources of
evidence, whuch he was pleased fo
quote Now, a8 regards Mr

SHRI D N TIWARY Now, I ask
one thing whether Khosla wos given
the task of wiiling the hstory of
Netajyi or be was given a certan
assignment to inguire whether Neta)
18 alive or not® Why should he write
these things, which was the lerm of
reference”

SHRI B R SHUKLA The question
18, everybody has got hig own siyle of
writng and functioming Now, the
Resolution before the House is whe-
ther certain remarks are slanderous
Now, the Members, whether on this
gide or on that mde, are indulging in
many things which are not relevant to
the Resolution, that Netaji was o great
patriof, that he was a great revolu.
tionary and that he orgamised an army
Nobody demies all these thungs If
Khosla was entrusted with the task
of enquiring nto the cause of his dis-
appearance if cerlain ¢ iderce was
led before him and 1n & certomn con
text, he hed to mve s findings and
then he quotes here and there, that
doss not mean that he hag gone nul of
his way and that he h ~ some inten-
tim to dispuage or mimimice the
greatness of the vreat patnot

SHR1 S M BANERJEE Do you
deny one thug® When hi was arsime
ed a particulur job why ¢ " he g¢ cut
of that?

SHRI B R SHUKLA He hus not
gone oul of that

SHRI 5 M, BANERJEE (Kanpur):
He 13 a stooge of British Imperialiem
He has the cheek to say this

the plane could be provided, whether
the plane could not be provided for
s flight?

SHRI MADHU LIMAYE (Banka):

aE 7O foiié v & A ¢, gl idfen
o9 & §TA 8, WY UH H ¥ W, w0 ony
wetw fewmy s ww el ot e @ o
O a4y v A A A g,
forer & e & T v A T WX
e e i dar €2 ¢ A A A amw Y
TG A W )

SHRI B R SHUKLA He has his
own reasons for bemng dissatisfied

MR DEPUTY-SPFEAKER I think
all of us are going off the hine because
the Resolution 1s whether certain ex-
pressions should remain part of the
Report or not  That 15 what we are
discussang I think we should not go
to the extint of discussing whether
Mr Khosla has done the mght thing
or the wrong thing Otherwise, it be-
wnmes a much bigger discussion

SHRI B R SHUKLA In brief, I
have attempted to place before yeu
that these 1emarks which are smd to
be slanderous and are sought to be
expunged from the Repout are not
per 3¢ slandeious  Winle condueting
the inquiry ewidence was led before
him and on thal basms he has come to
certain conclusions

SHRI SAMAR GUHA Just cite a
single evidence or document which
was brought before the Commussion to
that effect
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MR. DEPUTY.SPEAKER: You will
bave the right of reply,

SHRI B. R. SHUKLA: I admire tha
sentiment, emotion and feeling of the
hon, Mover.

SHRI SAMAR GUHA: It is the
nation's question,

SHRI B. R. SHUKLA: But he should
not monopolise it and think that he
alone has respect for Netajl. 1 yleld
to none in my veneration for that
great patriot. But the only relevand
point here is that thege remarks should
be understood in the context in which
they were made,

SHRI SHIVAJI RAO 8. DESH-
MUKH (Parabhani): Whenever an
evidence is quoted, should it not be
put within inverted commas?

SHRI P. G. MAVALANKAR (Ah-
medabad): I shall be very brief, I
fully appreciate the sentiments and
thoughts of my good and dear friend,
8hn Samar Guha, who while moving
the Resolution has maturally in very
emotional terms expressad his great
anguish and even anger at the man-
ner m which Justice Khosla went about
writing so many things in his Report
which had nothing to do with the
main terms of reference of the Com-
mission. He was given certaln terms
of reference, to inquire about the
death or otherwise of Netaji Subhash
Chandra Bose. But while going into
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ment of India officlally asks some indi=

able to some of us. But these are
remarks of an extraordinary kind,
Therefore, 1 should conclude by saying
that Netajl was a rebel per excel-
lence. 1 admire hig courage. During
the hectic days of independence strug-
gle the youthful revolutionary that
he was, he had the courage to express
his dissent, in relation to persons lke
Pandit Nehru and Mahatma Gandhi.
His was a revolutionary spirit. We
cannot tolerate somebody sitting in
judgement, somebody writing in his
official position, something derogatory.
That is why I say that while in &
democratie society everbody will wel-
come criticlam, nobody can allow
licence in the name of freedom; no
scandal can be allowed In the name

of freedom. From that angle, I sup-
port the resolution of Shri Samar
Guba,
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have not commented on the contents
of the report.

SHRI F. H. MOHSIN: Only the
conclugions, I said.

MR. DEPUTY-SPEAKER" You have

accepted the conclusions of the report
From what you say it appears that
you are yourself satisfied that there
are certain things which are not with-
in the terms of the enquiry report.
When those things are of a slanderous
nature, why could not you edit the
report! Why did you make it public?
That is the question,

SHRI F. H. MOHSIN: I shall reply

to that at the time when I reply to
the debate.
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SHR! §. M. BANERJEE: Of course,
he placed the report on the Table of
the House. I know Mr. Uma Shankar
Dikshit was there at that time and he
was asied to place it on the Table of
the House. But supposing they hsd
placed 1t on the Table of the House,
should they not have taken care fo
see that the remarks lke ‘puppet of
Japanese' are removed? Are we not



shouly we do now. That is all,

SHR! 8, M, BANERJEE: My hum-
‘ble suggestion is that the time should
be extended by one hour.

MR, DEFUTY-SPEAKER: What I
am concerned now s that we have
allotted two and half hours for the
Private Members Business, We started
the Private Members Business at 3.30
and therefore we go upto 8 O'clock. [
am concerned only with this particular
resolution because we have allotted
only two hours and therefore I would
fike to take the pleasure of the House
what do we do with reference to this
particular resolution,

AN HON MEMBER: Une more
hour,

MR. DEFUTY-SPEAKER: Very

on & polnt of onder.

question that arises now is we are
going to give 1 hour more,...

SHR! VAYALAR RAVI (Chirgylu-
Kkil): No.

ME, DEPUTY-SPEAKER: If you
say ‘no’ 1 will take the pleasure of
the House agaln. We have completed
2 hours' discussion on Mr, Samar
Guha's resolution. What do you do
about It now?

SHRI K. RAGHU RAMAIAH: I do

to make ane thing clear.
leaders of the opposition ag well
as ourselves are anxious to take up
the no confidence motion at 6 O'clock.
It the half-hour discussion can be post-
poned, this can be adjusted.

PROF, MADHU DANDAVATE:
Provided It 1s not dropped.

being revived If the rules provide for
it,

MR, DEPUTY-SPEAKER: The least
I can do is not to be confused. I
would request the Minister of Parlla-
mentary Aftairs not to bring in extrane-

At the moment, what do you weant to
do with Mr. Samar Guha's resclution?
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i
i

SHRI B. 8. PANDEY: Where do 1
stand?

AN HON. MEMBER: You stand
completely demolished,

BHRI R. 8 PANDEY: Allow me to
mowve the resolution,

all Members to help me to run the
Houise.

The rule says:

“The last 2§ hours of the sitting
on Fnday shall be allotted for the
transaction of Private Members
Business,’

The intention of this rule as far as
1 see is 2} houry on Friday means the
end of the day.

Now we ourselves by practice, by
eonvention, have violated this rule
It you go strictly by this rule even
Half-an-hour Discussion put after thig
{s irregular.

MAY 9, 1975 Report of Commn, of 424
disappearance
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1 will come to six O'clock because
mbni:! talks l::;ﬂ six O'clock.
deal of
mu'o*mmg Imﬂmuhﬂb
with the pleasure of this House, Now
what do you want to do between now
and sir O'clock?
ot wa fowd : xw & A frwer @
s § | g% AT g & BF o ofr ardr fawr
9T WEE W Wi W@

&l Qe Qo TwwT : ag a7 Tt TWY
™ |

&t wfomd : wer 7y ST )
e gk e o wafi § g wredfafidy
ot fewr W orw s} o T mg R
ATARE ot AT weEw fon omg #few
wa@ afp amay @l s aRzAfafed
wrh faw St o ¢ feam o o
MR. DEPUTY-SPEAKER: Since
Mavlankar's motion~Half-an-hour

Discussion is listed, it {s fair that we
glve him a chance,

SHRI P. G. MAVALANKAR: May

kindly consider a suggestion of mine?

MR, DEPUTY-SPEAKER; There
is another complication that has
arisen.  Half-an-hour Discussion
should be completed the same day.
ot partly discus; now and
it up the next day. We
are left with 20 minutes to six. Can
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next gsesslon I am  willing. 20
mlnutsthu“ntmmhm
effectively and

the Untouchability Bill

I want an assurance that this Half-

lapse saliogether.
happy to have it postponed to the
next sessjon.

SHRI VAYALAR RAVI: Yoy just
now saig that things are regular upto
six O'Clock only. If there is no pro-
cedural difficulty, we can discuag it
for 20 minutes.

MR. DEPUTY-SPEAKER: I am
very sorry. I really do not under-
stand this. It is here where the Gov-
ernment should help me.

BHR] MADHEU LRMAYE: Put #
to the House.

MR DEPUTY-BEPEAKER: If you
all do irregular things, T will have
to take a strong decision, which would
be unpleasant. I view of the fact
that we may not be able te conclude
the Half-an-Hour Discussion within
the time we have now—we have lost
more time and it is only 18 minutes
to 6 O'Clock—Shri Mavalankar has
made a request that the Half-an-Hour
discussion may be postponed, may be
taken up al the carliest opportunity
next sessima The question is what
do we do with these 13 minutes now?

SOME HON MEMBERS: Take up
the Untouchability BilL

[Mr SpEAKER in the Chair]

17.24 hra

sh gae qwo walf : # vy wAr
{ferraw a1 g% wEe few-
WU WY o dma & e oy oy oy Ay
wraseT ofr ¥ g § i Sy A e

of Netaji (Rem.)

it ) frh e ¥ wr e
WAy sr@aT ) gAY § fie
wefefedt fowr At R ¥R WTE

HAET oo § e ey e Fewraer
¥ WA o s A ¥ folr s
LI

SHRI K. RAGHU RAMAIAH: Mr.
Speaker, let us be realistic. Many
of our members are anxious to speak
on it. It is an jmportant matter. You
cannot dispose of it summarily in ten
minutes, So, you can start with the
no confidence motion now. There is
no time fixeq for it...
We have no objection to the post-
ponement of the Half-an-hour discus-
gion, if the member 1; willing But
there is no deadline that the no con-
fidence motion must start ouly at
6 O'Clock. There Is nothing Llke
that. One suggestion is that we take
up the Untouchability Offences Bill
and pass it in ten minutes, That is
not possible. It is an important mat-
ter and meny of our members want
to participate in that discussion It
cannot be done in such g short time.
So, my humble submission is that you
start the no-confidence motion now
itself.

ot =y fomdt : ¥ w3 ghomt wix
s 3 e srRITRTC ATRT WY A1
sy &3 vaT a7 a@ waR Fgr a1 e
€ 9T q79 O &7 wvw faer v #, oA
=fafedt fer v v & 1 w9 g i
¥ yhuer 9 Sre g gw frer w1 omw Wy
Ffgdm T swim s 0
dare § forg w9 ¥ ow) v w4 A
WOTE | T HE A R E | A
w9 oF fame & arw s fifod | & g
# e %% @ e o2 sy o i

SHRI SHANKAR DEV (Budar): It
18 not the monopoly of the opposition
members. ... (Interruptions) We have
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{Shri Shankar Dev]

also got to say %0 many things....
(Interruprions)

SHEI P. G. MAVALANKAR: We
are concerned about the Scheduled
Castes and Scheduled Tribes and thelr
Iot and we want the Bill to be passed
immediately.

MR, SPEAKER: The Untouchability
Bill was to be taken up during the
official time, Private Business started
and we cannot go back wow to official
busineas,

PROF. MADHU DANDAVATE:
Will you plemse tell us whether the
hal? an hour discussion is private or
official business?

W WA T T T iy
g A A § 1 TR fefaae
g | W A e NS W gy
T wadamwast | AR g
tere g wfer ) oy F A oww
A E | wreiz e fofrm @ as
sE gt fyaga il § | wa IR
e wit o @ & 7 arreffed e
sft S T S awaT & 1 Wy T AR
Ry € F A &)

st e ceA(amn) ¢ 3y O e
tmmlam Em A g s O
KT aTg § 1 oY 9T e g
W | 9 T ARETIRY O3 AT Ay
£
SHRI K. 5. CHAVDA (Patan): Tt
wig postponed last session also. It
should be passed today. It is impor-
tant. i 4
MR BPEAKER: Affer official busi-
ness, we pass on to Private Business.
There was no understanding given
that this Bill would be taken up after
Private Business, nor was there any
agreement. .

i

decide, not for me. I cannot teke up
any item &t sany time unless the
House agrees.

WTEAATE §EE HTA FT WAt e gl
o g% A § 77 9w A e )
g A e agm M A &
BN T TRE ¥ kY g |

(o)

=t oev ¥ § s R WA
1 ¥eae g g, W agw Ara A g
Tt feoFg & w1 o faeer
wifed | 77 et 9 S T § s
faer feemw & g s fer oy &
s € e wq w1 ower sifs
& wr wiase g wrfed )

SHRI K 8. CHAVDA: The Opposi-
tion is unanimous, without any dis-
cussion, in passing this BillL

(Interruptions)

You, Mr. Natwerlal Patel, are nof
m the opposition...
{Interruptions)
SHRI NATWARLAL PATEL (Mehe
sana): You never bother about it.
(Interruprions)



439  Report of Comimn, VAIBAKHA
of Inguiry inpo dlsappecrance

ot wx et asEw W
og& v few g fse o, 3 & A
g Serar g1 e frwr are e iy ar
T | ¥ farere § fir oY &, wrmw
¥, wTeT tar Ay v Wiy 1 4
wit § fr o fr mgEE wew &
anir ¢ gamare g7 & e woaw
¥ FTaY ¥ WG ITET TR A AL
iy A firdew & f 40 X 6W2 oY
0 agw @ wifed, aEm-aTiET
fermm g =fgd, wiedm o feme
g =it v 9 aw e w7
FMramaR A A g i.g @
T §, IAET AN @A g WA OO
@ Afgy | gy W WEEy §
THWT T T FT A |

(Interruptions)

SHRI S. M, BANERJEE On this
side, we wanted to say that we should
pass this Bill without discussion. I
still maintain that. Bir, if they really
want to speak, let them gpeak. The
hon, Mimster came and went away.
In the morning, the Congress Mem-
bers were warried that the Bill should
be passed.

(Interruptions)

Mr. Patel, who is....(Interruptions)

SHRI NATWARLAL PATEL: Mr.
Chavda, mothing is going on in this
House, according to our wish. Every-
thing ig Roing on....(Interruptions).

SHRI K, 8. CHAVDA-  Aftrocities
wera commitied in his home town....
(Interruptions).

19, 1807 (SARA) Report of Commn. 4%
of Inquiry intp disappearance

of Netafi (Resn.)
SHRI NATWARWAL PATEL: You
cannot deprive me of my right of
speaking gn the Bill. You cammot
MN“IMM the
Bill. (Interruprions)

SHRI §. M, BANKRJEE: Sir, my
submission 15 only this. I appeal to
the ruling party and to the Minister
of Parliamentary Affair to really con-
sider even at this stage whether this
Bill should be passed. If they do not
want to pags it, thet is g different
thing We want that 1t should be passed
without any discussion....(Interrup-
tions)

SHRI NATWARLAL PATEL: We
want p discussion on the Bill. ¥ou
canont deprive me of a discussion on
the Bill

SHRI §. M. BANERJEE:
interested in passing the Bill.
terruptions)

SHRI NATWARLAIL PATEL: You
spent two days on the issue of MISA.
You mnever bothered about the Bull
You are only shedding crocodile tears.
You mever wanted to pass the Bill

seaw Agem  wny Ay fr =fx
=t W st =t & fie g forer e
® 7ot R v & otv Fory 6 wff
¢ R | Y GIESH T T, SAE! AT
ST A Erew ¥ dEw ¥ AAEY
g |

We are
.o (In=

SHRI K. 8. CHAVDA: In the
morning 1 raised the matter. I asked:
What about the Untouchbility Offen-
ceg Bill?

wre Sreke e fode qF @
ot ae t ?
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MRB. SPEAKER: T cannot go back
to any item unless the House decides
lf. (Interruptions)

SHRI K. 8. CHAVDA; In protest,
[ walk out.
{Shri K. S. Chavdg then left the

House.)

SHRI 8 M. BANERJEE: As a pro-
test aguinat the Government's atti-
tude towards Harjjans, we walk out.
(Interruptions)

[Shri S. M, Banerjee and some other
hon. Members then left he House.)

18 b R

Wit wry fored (wier) : wreow g,
gicoY vt wifgafad ax @t s
R R W M TR wewan
seae fiea v, feT W9 ¥ 99 #1ag 7Y
v elivere 7 fenr fs weRfated)
et e ar T € 1 GO X
drar wt Mol ¥ s @ faw W @
forar, & w & fadw & vy woar

[Shri Madhy Limaye then left the
House.)

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF FPERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (BHRI OM
MEHTA): To put the records straight,
this Bill was on the Order Paper for
three days. 1 was here on all the
three deys but nobody came forward
to discuss the Bill. I had moved it
also. Now they have walked out, but
this has been on the Order Paper for
the last three days.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): It iy nothing but
cheap tactics of the Opposition.

MAY 5, 1518

Report of Commn. of g3
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waw Wan ;W froew &
onen wiheg & A 3 g et @ o
&7 g 12 %% ¥ R o™ FET AT

SHRI K. RAGHU RAMAIAH: You
suggested in the morning that it
should end at 1200 pm, and that
shoulj be observed. The Prime
Minister may be called at about 10.30
or 1045 sp that by 1200 o'clock the
debate is over. We accept that sug-
gestion of yours.

MR. SPEAKER: Now, Shri Jyotir-
moy Bosu.

18.00 hre.

MOTION OF NO-CONFIDENCE
IN THE COUNCIL OF MINISTERS
~—Contd.

SHRI JYOTIRMOY BOSU (Dla-
mond (Harbour)., Sir, I beg to move:

“That this House expresses its want
of confidence in the Council of
Ministers”

We have to bring in a No Confl-
dence Motion which my friends oppo-
site haye been calling ‘habitual’, But
@ friend of mine-also from that end—
told me that a No-Confidence Motion
was almost like g hand-pipe added to
& man-hole,—possibly belonging to the
Government. This is done to serve as
a warning to this Government because
vices, failures, corruption and impro-
prieties are mounting at very great
speed. Perhaps never before was
there a Government so corrupt, so
unscrupulous, so unprincipled, so de-
ceitful and so apt in robbing the ex-
chequer and compensating it by levy-
ing more and more  taxes
every year, Our utterances are not
meant merely for Mrs, Gandhi or her
Congressmen, but for the pecple.
Surely a timg will come, sooner or
later, when they will throw out this
Government lock-stock and barrel



